
08.06.2018                J-1             PRONOUNCEMENT OF JUDGMENT(APPLT.JURISDICTION)

 COURT NO.32  
      HON'BLE MS.JUSTICE ANU MALHOTRA

AT 11.00 A.M.

1. BAIL APPLN.2283/2017 ARTI TANMAYA MEHTA, ANURAG SAHAY
VS. THE STATE GOVT. OF ASHISH DUTTA
NCT OF DELHI

HIGH COURT OF DELHI  REGISTRAR (LISTING)
07.06.2018


